ITEM NO.24 Court 4 (vVideo Conferencing) SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Criminal) No(s). 216/2020
NEELAM CHATURVEDI Petitioner(s)
VERSUS

THE STATE OF UTTAR PRADESH & ANR. Respondent(s)
(FOR ADMISSION and IA No0.73694/2020-EXEMPTION FROM FILING O0.T.)
Date : 21-08-2020 This petition was called on for hearing today.
CORAM

HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN

HON'BLE MR. JUSTICE NAVIN SINHA

HON'BLE MS. JUSTICE INDIRA BANERJEE

For Petitioner(s) Mr. Utkarsh Singh, Adv.
Mr. Sureshan P., AOR

For Respondent(s)
UPON hearing the counsel the Court made the following
ORDER
Application seeking exemption from filing Official Translation
is allowed.
Issue notice.

Tag with SLP (Crl.) No. 3583/2020.

(R. NATARAJAN) (NISHA TRIPATHI)
ASTT. REGISTRAR-cum-PS BRANCH OFFICER
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